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been drawn to the newt-itera appearing jba the 
InSm Bxprtu dated 20th July, 1972 that 
over ten per cent of D. T C. feme* on Delhi 
roads bre&k-down every day 5

(b) whether Government have inquired 
into the bigh percentage of daily break-downt 
and alio the steps taken to remedy the 
matter; and

(c) whether Government have tried to 
tackle the problem of mining trip* by D. T. C. 
buses and to what extent Government’* effort* 
have been successful ?

THE MINISTER OF PARLIAMEN
TARY AFFAIRS, AND SHIPPING AND 
TRANSPORT (SHRI RAJ BAHADUR) *
(a) Ye*, Sir The fact, however, is that, 
whereas the percentage of breakdown* per 
day in relation to the number of bu*c* on 
road was 26 i in Octobei, 1971, it is 25 4 
per da\ now. Kirthrr, the new management 
of the Delhi Transport Coqwraticm look over 

busr* from the D. T. U. on $.11. 71, 
out of which nearly 32*4 were more than 
eight year* old

(b) The Ddb* Transport Corporation ii 
taking ttepn to reduce the rate of breakdown* 
bv pressing new and renovated buar* into 
service and scrapping the over-aged one* and 
< omtrurtmg new depot* to improve the stand* 
ard of rruuntenancr of buses.

(c) Ye*, Sir Thr percentage of trip* 
mts*ed ha* been brought down from 31.6 in 
October, 1971 to 2IJ currently.

Sbowfef of J. *»d K. «• * Separate 
Country la »X* Standard Text Book m  

Myaw* tu t*

*209. SHRI 0HARAMRAO AFZAL-
. URKAR : Wttl the Minister of EDUGA* 
HON AND SOCIAL WELFARE be pleased 
» state i

(a) whether in the State of Mysore In die 
X* Standard te*t book, Jammu and Ka&mir 
!*»• been shown separate country In dte 
nap*; and

(b) if *0, the reaction of Centra! Govern* 
■neat thereto?

THE MINISTER OF EDUCATION, 
OCTAL WELFARE AND CULTURE 
(PROF. S. NUKUL HASAN)! {«) u d  <b).
Kweaaary tnftanwkm b bdag ooUrcttxl and 
will be bid on tbe Tablt ®f tlM fabha at i m
» possible.

AeqaUJtlaa of C m ta l Veaaela

*210. SHRI M. KATHAMUTHU : WiU 
the Minister of SHIPPING AND TRANS
PORT be pleased to atate :

(a) whether there is An urgent need to 
acquire small coastal vessel* to devrlop coastal 
shipping 1

(b) if *0 , the number of such vessel* 
required ; and

(c) whether any *tepa have been taken to 
acquire such ships ?

THE MINISTER OF PARLIAMENTARY 
AFFAIRS, AND SHIPPING AND TRANS
PORT {SHRI RAJ BAHADUR) i (a) Ye*, 
Sir.

(b) A Sub-Committee of the National 
Shipping Board, which is * statutory body, is 
examining the question of the tonnage requ* 
ired to meet our coastal requirement*.

(c) Order* for 10 dry cargo vcwsls of a 
total of about 1,20,000 CRT and for 5 coastal 
tankers of about 63,000 GRT have been

abroad.
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*212. SHRI K. BALADHANDAYU- 
THAM « WM1 the Minitter of EDUCATION 
AND SOCIAL WELFARE be planed to 
Mite t

(a) whether the proposal to give represen
tation to student) In the governing bodies of 
the Universities hai not yet been implemen
ted ; and

(b) if so, the reasons for the delay In 
implementing the proposal ?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN) : (a) and (b). 
The recommctKlatiom made by the Gajendra* 
gadkar Committee in it* report on Governance 
of the Universities, including those relating to 
Student’s participation in University Adminis
tration, have been accepted in principle by 
the Univerrity Grants Commission and the 
Central Government* The implementation of 
some of these rccommendatHtm would require 
amendment of the Acta of the Universities 
and further action in thi« regard is to br 
taken by State Governments and the Central 
Government. So far as tbe Central Govern* 
ment is concerned, these recommendations 
have already been taken into account while 
amending the Aligarh Muslim University Act, 
Simitar action will br taken while formulating 
coraprehrmive legislative proposals of other 
Central Universities.

The University Grants Commission have 
forwarded the report to the Universities. Xt is 
hoped that the Universitie* will take action 
on those aspect* of participation which fall 
wilhSn their powers.

€ sa» lih t< regaxdfaag b n f ils r  SapfOy 
o£ Seed* sad PeftUtaaffv tn Statea

*213. SHRI C  K. JAFFER SHARIEF i
Will the Minister of AGRICULTURE he 
pleased to state:

(a) whether Government have received 
complaints from certain States regarding 
irregular supply of seeds and chemical ferti. 
Hmn to frnmefi; and

(b) if so, tbe reaction of Government in 
this regard ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) and (b). Yes, 
Sir, Complaints have been received from 
aomc States regarding inadequate supply of 
»eed» and chemical fertilisers to farmer*.

Regarding seeds, the States Government 
arrange for the production of the required 
quantities of seeds; and these effort* are 
supplemented hv the National Seeds Corpora* 
tfcm, TaraJ Develojwncm Corporation and 
Slate Farms Corporation of India* A own» 
plaint was received from the State Govern
ment of West Bengal regarding non-supply 
of seeds of paddy variety IET 1W by the 
National Seeds 1 Corporation and this is tirmg 
investigated.

Regarding fertilisers, coordinated supply 
plans are drawn up mice in sue months by the 
Government of India, in consultation wrth th* 
State Governmen s, and d<*m«ttiir manufac
turer*, The Central Government arranur* for 
import of fertiliser* to cover the deficit* m 
indigenous prodttetion. However, it is for thr 
State Governments to organise distribution of 
imported fertilisers in such manner as they 
drera necessary for tiroeW supply tn farmer*

Owing to difficulties encountered l*y indi
genous factories and also difficulties in the 
import of fertilisers, the supply position thw 
year has not been satisfactory. White every 
effort is being madr to increase indtgenou' 
production and import availabilities, the foll
owing measures have hem taken to mure 
jutt and equitable distribution of avmllaljle 
stock* amongst the States j*~

(i) An order Ha* been promulgated under 
the Essential Commodities Act, making H 
obligatory ftir the manufacturers to supply 
quantities of fertilisers to the States, as com* 
xaitted by them during the Zonal Conferences. 
This wSl ensure that the fertilisers are not 
sold only in a few pockets tn the eountry and 
that all the States get the supplies on an 
equitable basis.

(ii) Order* have also been passed tinder 
the Fertiliser Control aider, compelling the 
manufacturers to report to the Central and 
State Governments every month tbe actual 
supplies made by them and also the proposed 
tn be supplied. Thw wiR enafcfe State* to 
keep a watch on the m n r m m ti  iftolfa




